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LOK SABHA

Thursday, 12th April 1956

The Lok Sabha met at Half Past Ten
of the Clock

[MR. SPEAKER in the Chair]

ORAL ANSWERS TO
QUESTIONS

Huttt GoLp MINES
*1386. Shri Krishnacharya Joshi:
Will the Minister of Natural Resour-
ces and Scientific Research be pleased
to state:

(a) Whether it is a fact that the
Hutti Gold Mines in Raichur District
of Hyderabad State were inspected re-
cently ; and

(b) if so, how the work is progress-
ing?

The Minister of Natural Resources
(Shri K. D. Malaviya): (a) Yes, Sir.

(b) 1t is reported that the mines are
being worked systematically under a
qualified Manager.

Shri Krishnacharya Joshi: May I
know whether there is any reserve of
ores in the Hutti Gold Mines and, if
so, whether there are any schemes to
expand it?

Shri K. D. Malaviya: Yes, Sir; the
reserve -ore gold has been estimated
and in the 5 major reefs the total re-
serves up to 3,000 ft. may roughly be
in the order of 20 million tons and,
during the calendar year 1955, the
mines worked about 86,000 tons of
ore which yielded 16,914 oz. of gold.

Shri Krishnacharya Joshi: May I
know how many employees are work-
ing in the Mines ?

Shri K. D. Malaviya: I have not got
the figures here.
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Shri B. S. Murthy: May I know whe-
ther the Minister is aware that in
Andhra lands have been given to the
ex-servicemen for colonisation and
after they have scttled therc, they have
been taken back and thus they have
been thrown out of employment ?

Sardar Majithia: May 1 submit that
this question hardly arises out of this?
But, I can say offhand that we are
settling ex-servicemen on land, but
there are certain conditions attached to
it. For instance, they must be land-
holders, having land less than 5 acres.
They must be discharged with charac-
ter not less than ‘good’, etc. We are
doing that; the Defence Ministry is
doing that and the Andhra Govern-
ment is not doing the work at all.

Shri B. D. Pande: A memorial was
submitted recently by ex-servicemen
of Kumaon division, where there are a
lot of ex-servicemen, that land be
given to them, as they were not being
given land by the civil authorities.
What consideration has Government
given to that memorial?

Sardar Majithia: So far as that ques-

* tion is concerned. as I said, again 1 am
replying offhand because it does not
arise out of this. The procedure is
that we ask the State Governments to
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give to us certain land which, at the
present moment, is not cultivated. We
develop that land with our own re-
sources and then try to settle ex-service-
men on that.

Shrimati Khongmen

e Mr, Speaker: I am not going to al-
low questions on land in this connec-
tion. It may be interesting but it does
not arise out of the question.

Shri B. S. Murthy: Employment.

Mr. Speaker: Yes; preference for
ex-servicemen in employment.

roseg-—

PusLic EXPENDITURE

*1388. Shri D, C. Sharma: Will the
Minister of Finance be pleased to re-
fer to the reply given to Starred Ques-
tion No. 248 on the 28th November,
1955, and state:

(a) whether Government have taken
a decision about appointing a high
powered body to enquire into the
question of public expenditure; and

(b) if so, the nature of the Com-
mitiee?

The Minister of Revenue and Civil
Expenditure (Shri M. C. Shah): (a)
and (b). I would refer the honourable
member to the announcement made
in the Budget Speech of the Finance
Minister that the Government of India
have decided to appoint a high-power-
ed Committee consisting of Ministers
and the Deputy Chairman of the Plan-
ning Commission, for the purpose.
The details are being worked out.

Shri D. C, Sharma: May I, know
what are the broad terms of reference
to this committee and whether they
have been decided?

Shri M. C. Shah: The details, as 1
said, are being worked out. It will be
to look after the developmental expen-
giturc in the Centre as well as the

tates.

Shri Shree Narayan Das: May 1
know the time by which this commit-
tee which is going to be appointed will
function?

Shri M. C. Shah: Soon; it will not
take long.





